Print

Defective Case Register from 2024-04-05 to 2024-04-05

o Advocate for Date of

SI.NO.|Filing No Petioner/Caveator  |objection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO

| D- PRADEEPTA 2024-04- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/9823/2024 [KUMAR BEHERA |05 . . i
Annex-2 not mentioned in the petition copy as per
Index.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04- AG/CG/IT/CT/ETC.NOT FILED.

2 CONTC/9422/2004 ADV 05 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

SAROJ RANJAN  2024-04-

3 D-WP(C)/12673/2024 SUBUDHI 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT

4 D-WP(C)/12920/2024 /I}IETI{RI\AKUMAR (2)(5)24'04' NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
PAGE27 NOT ANNX MARKED AS PER
INDEX
6-RECEIPT SHOWING SERV.COPY TO

5 D-WP(C)/12617/2024 SATYARANJIAN - 12024-04- | 5/CG/IT/CT/ETC.NOT FILED.

MULIA 05
2024-04- 6-RECEIPT SHOWING SERV.COPY TO

6 D-WP(C)/14980/2024 RANJIT SAMAL 05 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SARATHIJYOTI  |2024-04-

7 D-WP(C)/11913/2024 MOHANTY 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

D- TUKUNA KUMAR [2024-04- ’ g

8 ABLAPL/9803/2024 |MISHRA 05 11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

1. page no. 11, 12 not neat and legible. 2. Rs.50/-
for High Court Bar Welfare fund not filed.
, ST KUAR. 20200 CRECEIRT SHOWING SERVCOFY 10
ABLAPL/9857/2024 | BHANJADEO 05 : :

o P SMRUTI RANJAN - 202404 (0510 11/ ETONOT FILED. |
ABLAPL/9974/2024 |ROUT 05 : :

1 D- PABITRA KUMAR [2024-04- OCCUPATION OF DEPONENT AND
MACA/14723/2024 |[NAYAK 05 VERNACULAR CERT. NOT FURNISHED



javascript: window.print();

4-AFFIDAVIT/VERIFICATION NOT PROPER.

D DURLLABHA 2024-04- |6-RECEIPT SHOWING SERV.COPY TO
CRLMA/9166/2024 |[RANJAN MISHRA |05 AG/CG/IT/CT/ETC.NOT FILED.
5D MANAS KUMAR [2024-04- (000 o Cp e ONOT FILED.
CRLMP/9955/2024 |CHAND 05 : :

202404 6-RECEIPT SHOWING SERV.COPY TO

14 |D-WP(C)/14982/2024 RANJIT SAMAL |/ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

15  |D-WP(C)/14630/2024 PRAVATKUMAR 2024-04- 1)\ ) G/IT/CT/ETC.NOT FILED.

PANDA 05
6-RECEIPT SHOWING SERV.COPY TO
KHUSBU 2024-04-

16 |D-BLAPL/9983/2024 |5\ o ooy 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

17 |D-WP(C)/12524/2024 gﬁ?ﬁ%ﬁﬁ%m (2)(5)24'04' 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
11-NEAT,LEGIBLE ATTESTED ANNEXURES

SASWATI 2024-04- NOT FILED.

18 |D-WP(C)/13063/2024/ ) S\ bATR A .

PAGE 19 UNDER ANNEX 3 NOT NEAT
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

19 D PRABHAT KUMAR [2024-04- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/9950/2024 |PRAHARAJ 05
Occupation of the Deponent on affidavit not
furnished.
6-RECEIPT SHOWING SERV.COPY TO
ABHILASH 2024-04-

20 |D-WP(C)/14009/2024| /oot 05 AG/CG/IT/CT/ETC.NOT FILED.

D. 2024.04. 6-RECEIPT SHOWING SERV.COPY TO

21 | CONTC/10752/2004 |ADV: 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
14-NOT PROPERLY INDEXED.

5 [P HARIPAD 2024-04-

CRLMC/9168/2024 |MOHANTY 05 1.ANNEX-19 IN INDEX AND IN THE PETN
NOT PROPERLY DESCRIBED 2. COPY OF
ORDER PASSED IN CONNECTED CRLMC
NO 1508/2021 (DISP OF) NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

PRAVASH 2024-04- |12-ASSESMENT SLIP NOT FILLED-IN

23 [D-WP(CYI2915/2024 -y ANDRA JENA |05 PROPERLY.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

PAGE 14,15 NOT NEAT
24 D-WR(C)/12666/2024 ANISHANKUR  [2024-04- PUT UP FOR S.R. AFTER FILING OF SCOND

MISHRA

05

COPY OF BRIEF




25

D-WP(C)/14627/2024

PRAVAT KUMAR
PANDA

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

26

D-
CRLMC/9024/2024

SOUMYA RANJAN
MOHANTY

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

HCBA FEE OF RS 50 /- TO BE PAID

27

D-WP(C)/15102/2024

SATYAJIT SAMAL

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

8-CAUSE TITLE NOT IN ORDER.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

1.NAME OF THE PETNR AND HIS FATHERS
NAME IS MISMATCHING WITH AFFIDAVIT
2. PAGE 8,9 ARE NOT NEAT 3. ANNEXURE
PAGES IS WRONGLY FURNISHED

28

D-WP(C)/12627/2024

SANJIB KUMAR
RATH

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

29

D-BLAPL/9929/2024

ARIJEET MISHRA

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

30

D-WP(C)/12535/2024

NALINI KANTA
DASH

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

31

D-BLAPL/9917/2024

RABINDRA NATH
PRUSTY

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

32

D-WP(C)/12743/2024

SUBASH
CHANDRA SAHOO

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

33

D-WA/13906/2024

JAGAJIBAN
PRADHAN

2024-04-
05

PLACE FOR S.R. AFTER FILING OF C.C. OF
IMPUGNED ORDER

34

D-
ABLAPL/10014/2024

SURYAKANTA
DASH

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

PRAVAT KUMAR [2024-04-
35 D-WP(C)/14944/2024 PANDA 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
36 D- AJIT KUMAR 2024-04- [19-UNDERTAKING FOR NON FILING OF
ABLAPL/9881/2024 [PANDA 05 TRANSLATED COPY NOT FILED
Code no. wrong in index, synopsis and date chart.
g D SANJIB KUMAR  2024-04- ("0 ot o S e E,
CRLMP/9738/2024 |BHANJADEO 05 ) )
6-RECEIPT SHOWING SERV.COPY TO
33 D- MADAN SUNDAR [2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/9770/2024 | BEHERA 05
Annexure not properly marked in file.
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
39 CONTC/13072/2004 ADV. 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
40 D- DV 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/10492/2024 05 OCCUPATION OF THE DEPONENT/ PETNR.
NOT STATED IN AFFIDAVIT.
6-RECEIPT SHOWING SERV.COPY TO
ABHILASH 2024-04-
41 D-WP(C)/14012/2024 MISHRA 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
28-PETITIONS/APPEALS/APPLICATION
MARGIN NOT PROPER/LINE SPACING NOT
PROPER
ARUN KUMAR 2024-04- [29-NAME OF THE FILING ADVOCATE NOT
42 D-WP(C)/12904/2024 PATRA 05 IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
1.PETNR NAME NOT CORRECTLY
FURNISHED IN AFFIDAVIT
. o CAMALAKANTA a2t CRECEIPT SHOWDG SERVCOYT0
CRLMC/9038/2024 |MOHANTA 05 ) )
6-RECEIPT SHOWING SERV.COPY TO
SRIKANTA 2024-04-
44 D-WP(C)/15183/2024 KUMAR NATH 05 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
45 CONTC/14584/2004 ADV 05 AG/CG/IT/CT/ETC.NOT FILED.
D- ANUGRAHA 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
46 CRLMP/9756/2004 NARAYAN 05 AG/CG/IT/CT/ETC.NOT FILED.
SAMANTRAY
6-RECEIPT SHOWING SERV.COPY TO
47 D- SIDDHARTH 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/9746/2024 |GOUTAM DAS 05 8-CAUSE TITLE NOT IN ORDER.




6-RECEIPT SHOWING SERV.COPY TO

D- JAJATI KESHARI  |2024-04-
48 | CRLMP/9744/2024 |KHUNTIA 05 AG/CG/IT/CT/ETC.NOT FILED.
PRASANTA
19 |D.RSA/13453/2004 |KUMAR (2)(5)24-04- 3-AUTHENTICATION FEE IS DEFICIENT.
SATAPATHY
12-ASSESMENT SLIP NOT FILLED-IN
PRAVASH 2024-04- PROPERLY.
50 [D-WP(C)/12918/2024) (' \ \DRA JENA 105
1.THIS MAY BE REGISTERED AS CMP
2024.04. 6-RECEIPT SHOWING SERV.COPY TO
51 |D-WP(C)/12840/2024 TRILOCHAN DASH| . AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
52 |D-WP(C)/12661/2024 ggg‘%aKRUSHNA (2)(5)24'04' NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
SADASIVA PATRA |2024-04- |18-CERTIFIED COPY OF TRIAL/APPELLATE
33 |D-WP(C)/1480522024 ) 05 COURT ORDER NOT FILED
PAGE 29,30 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
54  |D-WP(C)/12921/2024 ARSHAYA KUMAR 2024-04- 1\ ) G/1T/CT/ETC.NOT FILED.
SAHOO 05
6-RECEIPT SHOWING SERV.COPY TO
« - SIDHARTH 202404 AG/CGIT/CT/ETC.NOT FILED.
CONTC/10491/2024 [PRASAD DAS 0 OCCUPATION OF THE DEPONENT/ PETNR.
NOT STATED IN AFFIDAVIT.
D. BARADA 202404 6-RECEIPT SHOWING SERV.COPY TO
56 |BLAPL/10018/2024 PRASANNA 05 AG/CG/IT/CT/ETC.NOT FILED.
SARANGI
o D TAPAS KUMAR 02404 S RECEIFY SHOWING SERVCOMVTO
CRLMP/9907/2024 |ACHARYA 05 : :
5 D oTRMAA  o2ear- G RECEFT SHOWING SERVCOMVTO
CRLMC/9257/2024 |SAHOO 05 : :
6-RECEIPT SHOWING SERV.COPY TO
BIKRAM AG/CG/IT/CT/ETC.NOT FILED.
sg [P CHANDRA 2024-04- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/9891/2024 | =7\ yey 05 NOT FILED.
Page no.12 and 13 not neat.
202404 6-RECEIPT SHOWING SERV.COPY TO
60  |D-WP(C)/14995/2024 RANJIT SAMAL | ', AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
202404 AG/CGIT/CT/ETC.NOT FILED.

61

D-BLAPL/9894/2024

S.S.RAY (2)

05

Father name not tally with cause title and C.Copy
vide annex-2




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT

62  |D-WP(C)/12642/2024 iﬁlgB KUMAR (2)(5)24'04' NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
14-NOT PROPERLY INDEXED.
63 ZBL APL/9965/2004 E{fﬁéﬁPMSAD (2)(5)24'04' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
Occupation not mentioned in Affidavit. Annexure-
Inot page marked.
6-RECEIPT SHOWING SERV.COPY TO
SIDHESWAR 2024-04-
64 |D-WP(C)/12646/20243 1 o/ . AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
RAJIB LOCHAN  [2024-04-
65 |D-WP(C)/13031/2024 5 rord K110 . AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
Y - 5024-04. AG/CG/IT/CT/ETC.NOT FILED.
CONTC/11385/2024 05 FATHER NAME OF THE PETNR NOT STATED
INC.T
6-RECEIPT SHOWING SERV.COPY TO
RAMANI KANTA  [2024-04-
67 |D-WP(C)/12903/2024 5o\ ke . AG/CG/IT/CT/ETC.NOT FILED.
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-04-
68 D-WP(C)/11802/2024 BASUDEV BARIK [, 1 DEFICIT COURT FEE OF RS 30/- NOT PAID
2 NAMES AND ADDRESS OF PETNRS
ATTACHED WITH V.NAMA VIDE SEPARATE
SHEETS NOT SIGNED BY COUNSEL
5024.04. (6-RECEIPT SHOWING SERV.COPY TO
69 |D-WP(C)/14999/2024 AMRITA MISHRA | ', AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
KARUNAKAR 2024-04- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
70 |D-WP(C)/13028/2024) ", 1o 05 NOT FILED.
PAGE 18 UNDER ANNEX 1 NOT NEAT
o PUSPAMITRA  2024-04- &0 &0 S0t L e,
ABLAPL/9812/2024 MOHAPATRA 05 : :
6-RECEIPT SHOWING SERV.COPY TO
RAKESH KUMAR [2024-04-
72 |D-WP(C)/13056/2024p TR AY . AG/CG/IT/CT/ETC.NOT FILED.
23-NOMENCLATURE NOT CORRECTLY
PRASANNA 2024-04- [FURNISHED .

73

D-WP(C)/12853/2024

KUMAR DASH

05

THIS MAY BE REGD. AS C.M.P.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04-
74 CONTC/13752/2004 ADV. 05 AG/CG/IT/CT/ETC.NOT FILED.
2024-04- 6-RECEIPT SHOWING SERV.COPY TO

75 D-WP(C)/14937/2024 ABHISHEK DASH 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

76 D- BIBHU PRASAD 2024-04- |[AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/9939/2024 |CHHUALSINGH 05
Page no.11 not neat.
6-RECEIPT SHOWING SERV.COPY TO

BIKRAM AG/CG/IT/CT/ETC.NOT FILED.
77 D- CHANDRA 2024-04- |11-NEAT,LEGIBLE ATTESTED ANNEXURES

ABLAPL/9890/2024 GHADEI 05 NOT FILED.
Page n.12 and 13 not neat and legible
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

78 gf{LMc 19583/2024 j}ﬁADA SANKAR (2)(5)24'04' 29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
COPY OF ORDER PASSED IN CONNECTED
CRLMC 328/24 AND 347/24 NOT FILED

D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO

79 CONTC/12300/2024 ADV 05 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
D- 2024-04- |[AG/CG/IT/CT/ETC.NOT FILED.

80 |ABLAPL/9936/2024 (ABHAS MOHANTY /s
1.Page no.11 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO

D- SUSANTA KUMAR |2024-04- AG/CG/IT/CT/ETC.NOT FILED.

81 |ABLAPL/9967/2024 |BARAL 05 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

82 D- JUGALA KISHORE 2024-04- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/9956/2024 \PANDA 05 1. Subject code incorrectly mentioned both in
Index and Assessment slip.
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO

83 CONTC/14592/2004 ADV 05 AG/CG/IT/CT/ETC.NOT FILED.

D- 2004-04- 1.PETNR SIGNED DIFFERENTLY IN VNAMA

84 CONTC/14251/2004 ADV 05 2.C.TIN ORDER BUT AGE OF THE PETNR
BE RECONCILED AS PER AFFIDAVIT

D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO

85 ADV AG/CG/IT/CT/ETC.NOT FILED.

CONTC/10535/2024

05




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04-
86 | CONTC/14902/2004 APV 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- BIJAY KUMAR 2024-04-
87 20-VERNACULAR CERTIFICATE NOT
CRLMP/9731/2024 |BEHERA 05 FURNISHED.
5 D GrANARANIAN 202404 € RECEITT SHOWING SERVCOPY To
CONTC/15047/2024 |SETHI 05 ' :
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
% |D- JUGALA KISHORE [2024-04-
ABLAPL/9959/2024 [PANDA 05 1. Subject code incorrectly mentioned both in
Index and Assessment slip.2. Age and Name of
the Father of the Deponent on affidavit not tally
with Cause title
4-AFFIDAVIT/VERIFICATION NOT PROPER.
90 |P- AUROVINDA 2024-04- |6-RECEIPT SHOWING SERV.COPY TO
CRLMP/9905/2024 |MOHANTY 05 AG/CG/IT/CT/ETC.NOT FILED.
0w D LAXMINARAYAN 202401 § RECEITT SHOWING SERVCOPY To
CRLMP/9853/2024 |RAYATSINGH 05 ' :
6-RECEIPT SHOWING SERV.COPY TO
92  |D-WP(C)/13602/2024 giI_SIOK KUMAR (2)(5)24'04' AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
93 |D- BITAS KUMAR  |2024-04- |/AG/CG/IT/CT/ETC.NOT FILED.
CRLMC(C/9226/2024 |SWAIN 05 14-NOT PROPERLY INDEXED.
INDEX NOT PAGE MARKED
1-COURT FEE IS DEFICIENT.
BIRANCHI 2024.04. |6-RECEIPT SHOWING SERV.COPY TO
94  |D-WP(C)/12391/2024[NARAYAN 05 AG/CG/IT/CT/ETC.NOT FILED.
MAHAPATRA
1.DEFICIT COURT FEE OF RS 12 /- NOT PAID
6-RECEIPT SHOWING SERV.COPY TO
D. BICHITRA 2024-04. [AG/CG/IT/CT/ETC.NOT FILED.
95 I CRLMC/9190/2004 NARAYANA 05 19-UNDERTAKING FOR NON FILING OF
SATAPATHY TRANSLATED COPY NOT FILED
7-VAKALATNAMA NOT PROPERLY
96  |D-WP(C)/12763/2024 giAS‘DEEP KUMAR (2)(5)24'04' STAMPED,EXECUTED,ACCEPTED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
o7 D- SUSANTA KUMAR 2024-04- 20V EREACULAR CERTIFICATE NOT
CRLM(C/8984/2024 |[SAHU 05 :
COPY OF ORDER PASSED IN CONNECTED
CRLMC 3232/2011 NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
98  |D-WP(C)/14617/2024 PRAVATKUMAR 2024-04- 1)\ ¢/ G/IT/CT/ETC.NOT FILED.

PANDA

05




6-RECEIPT SHOWING SERV.COPY TO

BIBHUTI BHUSAN [2024-04-
99 D-WP(C)/13387/2024 BEHERA 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SIDHARTHA 2024-04-
100 |D-WP(C)/12760/2024 MISHRA 05 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
101 CONTC/11176/2024 ADV. 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
- prassi KR s TYARALATNANANGT PROMTRLY
ABLAPL/9919/2024 [MISHRA 05 ’ ’ )
1. Signature of the petitioner no. 1 on V.nama not
tally with Cause title
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
103 CONTC/10953/2004 ADV 05 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
104 D- ASHOK KUMAR  2024-04- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/9779/2024 |SARANGI 0 Occupation not furnished in the affidavit and also
swear this affidavit, for and on behalf of another
petitioner, not tally with cause title.
6-RECEIPT SHOWING SERV.COPY TO
105  |D-WP(C)/13058/2024 AUROBINDA 2024-03- | G/CG/IT/CT/ETC.NOT FILED.
SAHOO 05
6-RECEIPT SHOWING SERV.COPY TO
106 D- MANAS KUMAR  [2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/9764/2024 |CHAND 05
pagel0 not marked.
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
107 CONTC/12450/2004 ADV 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
103 |D-CRLA/9390/2024 KARUNAKAR 2024-04- |16-PETITION/APPEAL NOT IN TIME
NAYAK 05
OCCUPATION AND AUTHORISED TO
SWEAR IN THE AFFIDAVIT BY THE
DEPONENT NOT STATED IN IA IN SECOND
COPY OF BRIEF
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
RABI NARAYAN  [2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
109 |D-WP(C)/15229/2024 BEHERA 05
ANNX 1 MAY BE CORRECTED AS ANNX 5
IN THE PRAYER
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
SOUMYA RANJAN [2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
110 |D-BLAPL/9922/2024 MOHANTY 05

Nomenclature not correctly furnished in the
affidavit




111

D-WP(C)/14623/2024

PRAVAT KUMAR
PANDA

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

112

D-WP(C)/12989/2024

SATYABRATA
SATAPATHY

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

113

D-WP(C)/14607/2024

JYOTIRMAY
GUPTA

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

114

D-WP(C)/12632/2024

GOPAL KRUSHNA
NANDA

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

115

D-WP(C)/13048/2024

BIJAY KUMAR
PANDA

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

ACW FUND RS. 2/- NOT PAID

116

D-BLAPL/9961/2024

ROHIT RANJAN
RAY

2024-04-
05

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

Code no. wrong in affidavit. Page no. 10 not neat.

117

D-WP(C)/14998/2024

RANIJIT SAMAL

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

ANNX 3 HAS BEEN TYPED AS ANNX 4 AT
PAGE 8 OF THE PETITION

118

D-WP(C)/12908/2024

RAMESH
AGARWAL

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
28-PETITIONS/APPEALS/APPLICATION
MARGIN NOT PROPER/LINE SPACING NOT
PROPER

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

1.DEFICIT WELFARE FEE OF RS 50 /- TO BE
PAID




4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

119 |D-WP(C)/12333/2024/BISWAJIT DAS (2)(5’24'04' 1.AFFIDAVIT NOT IN PROPER FORMAT AS
PER RULE 3 ,CHAPTER 6 OF OHC RULE
2. ANNX ARE NOT NEAT AND LEGIBLE
3.PUT UP FOR S.R AFTER PROPER
PAGINATION OF INDEX
6-RECEIPT SHOWING SERV.COPY TO
oD RAMANI KANTA 2024-04. AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/9892/2024 \PATTANAIK 0 2 Annex.2 not furnished in page no.16 as per
index.
6-RECEIPT SHOWING SERV.COPY TO
SANJIB KUMAR  [2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
121 [D-BLAPL/9854/2024 PANIE BUH o
Page 25, 27 not neat
o. 502404 |6-RECEIPT SHOWING SERV.COPY TO
122 2 37742004 ADY. s AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/T/CT/ETC.NOT FILED.
3 D DV 2024-04-
CONTC/12013/2024 : 05 1. OCCUPATION OF DEPONENT NOT
STATED IN AFFIDAVIT 2. LEGIBLE COPY OF
PAGE 27 BE FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/T/CT/ETC.NOT FILED.
14-NOT PROPERLY INDEXED.
124 2 SABITASAHU 202404
CRLMC/9261/2024 05 1. NOT PROPERLY PAGE MARKED. 2. DATE
OF ORDER MENTIONED IN THE PRAYER
NOT TALLY WITH THE DATE OF ORDER
VIDE ANX-4.
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR  [2024-04-
125 [D-WP(C)/13195/2024/ 0 S0 B UMY s AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
MANOJA KUMAR  [2024-04-
126 [D-WA/14672/2024 [V ANOIA s AG/CG/T/CT/ETC.NOT FILED.
KAILASH ~024-04. | |-DEFICIT COURT FEE OF RS 6 /- NOT PAID
127 |D-WP(C)/13398/2024 CHANDRA o 2. AFFIDAVIT NOT IN PROPER FORMAT AS
MISHRA PER RULE 3 ,CHAPTER 6 OF OHC RULE
g D DEEPAK KUMAR ~2024-04- (08 00 R e e B,
CONTC/12074/2024 [PANDA 05 : :
129 |D- DRNIRANJAN  [2024-04- 3-AUTHENTICATION FEE IS DEFICIENT,
CRLMC/9237/2024 |SWAIN 05 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

17-REFERENCE CERTIFICATE NOT
FURNISHED.

1. D.A. FEE OF RS. 12.60 TO BE PAID 2. CASE
NO MENTIONED IN BODY OF THE PETN
VIDE ANNEX-2 NOT CORRECT 3. CRLMC
NO 2507/2013 MENTIONED IN SYNOPSIS




AND IN THE PETN APPEAR TO BE
INCORRECT

6-RECEIPT SHOWING SERV.COPY TO

130 |P- SANJIB KUMAR  [2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/9862/2024 BHANJADEO 05
pagel7not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
131 |P- ADV 2024-04- [20-VERNACULAR CERTIFICATE NOT
CONTC/9686/2024 05 FURNISHED.
CODE NOT CORRECTLY FURNISHED
6-RECEIPT SHOWING SERV.COPY TO
4 - " 5024-04. AG/CG/IT/CT/ETC.NOT FILED.
CONT(C/12014/2024 o OCCUPATION OF DEPONENT NOT STATED
IN AFFIDAVIT
D. 2024.04. (6-RECEIPT SHOWING SERV.COPY TO
133 | CONTC/10956/2024 |ADV: . AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
134 |D- SURESH KUMAR  [2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/9928/2024 |JENA 05
1. Page nos.10 ,11 not neat and legible.
s D DEEPAK KUMAR  2024-04- (000 o Cp et ONOT FILED.
CRLMA/9272/2024 |SAHOO 05 ' :
2024-04. (6-RECEIPT SHOWING SERV.COPY TO
136 |D-WP(C)/14991/2024RANJIT SAMAL |/ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
JAYANTA KUMAR  [2024-04-
137 D-WP(C)/12318/2024[ 1\ \DAYATRAY 105 AG/CG/IT/CT/ETC.NOT FILED.
D. 2024.04. (6-RECEIPT SHOWING SERV.COPY TO
138 | CONTC/10930/2024 |ADY . AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
139 |D- PRADEEP KUMAR [2024-04- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/9882/2024 \DAS 05 NOT FILED.
Page no.11,14 and 15 not neat.
6-RECEIPT SHOWING SERV.COPY TO
140 |D-WP(C)/14930/2024 PRAVATKUMAR 12024-04- | G/CG/IT/CT/ETC.NOT FILED,
PANDA 05
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
141 |P- SIBA PRASAD 2024-04- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
CRLMP/9935/2024 |SAHOO 05 NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1. AU FEE RS. 1.10 BE PAID 2. ANNEX 1 TO 2,
4 TO 6 NOT ATTESTED
142 |D- ADV 2024-04- |6-RECEIPT SHOWING SERV.COPY TO

CONTC/11202/2024

05

AG/CG/IT/CT/ETC.NOT FILED.




1.CAUSE TITLE OF THE CONTC PETN NOT
FILED 2. ANNEX2 PAGE 14 NOT ATTESTED

6-RECEIPT SHOWING SERV.COPY TO

D- BIDESHI KUMAR  [2024-04-
143 | R IMC/90792024 |GHADEI . AG/CG/IT/CT/ETC.NOT FILED.
s D SANJIB KUMAR  2024-04- [0\ ol o O FILED,
ABLAPL/9856/2024 BHANJADEO 05 : :
6-RECEIPT SHOWING SERV.COPY TO
s - .- 5024-04. AG/CG/IT/CT/ETC.NOT FILED.
CONTC/10775/2024 05 AFFIDAVIT NOT COMPLETED IN
DECLARATION
HRUDANANDA  [2024-04-
146 D-MATA/13855/2024 |10 1oy 05 NAME OF THE ADV. NOT IN CAPITAL
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
147 ZBL APL/9797/2004 gﬁfﬁg KUMAR (2)(5)24'04' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
148 |D-WP(C)/12779/2024 gkgK KUMAR (2)(5’24'04' PAGE 28 TO 34 NOT LEGIBLE
4o |D- SAMARENDRA  2024-04- [0\ 2l o O FLED,
CRLMC/8625/2024 |BAHADUR 05 : :
5024.04. (6-RECEIPT SHOWING SERV.COPY TO
150  |D-WP(C)/14984/2024RANJIT SAMAL |/ AG/CG/IT/CT/ETC.NOT FILED.
151 D RANNTKUMAR  2024-04- &0 8o S0 e,
CRLMP/9953/2024 |LENKA 05 : :
6-RECEIPT SHOWING SERV.COPY TO
KHAGESWAR 5024-04. AG/CG/IT/CT/ETC.NOT FILED.
152 |D-BLAPL/9896/2024 |50 ) 05
Name of the adv in capital letter and date not
mentioned in the v.nama.
D. 5024.04. (6-RECEIPT SHOWING SERV.COPY TO
153 | CONTC/13759/2004 |ADV: . AG/CG/IT/CT/ETC.NOT FILED.
2024.04. (6-RECEIPT SHOWING SERV.COPY TO
154 |D-WP(C)/13047/2024|Niraj Kumar Sethi |/ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
2024-04. |STAMPED,EXECUTED,ACCEPTED.
155 |D-WP(C)/15128/2024[RANJIT SAMAL |/ 8-CAUSE TITLE NOT IN ORDER.
1. HCBA FEE RS 50/-IS WANTING 2. IN
ANNEX 4 THE DATE MENTIONED IN THE
PETN IS MISMATCHING
156 D JUGALA KISHORE 2024-04- &0 &0 S0 L e,
ABLAPL/9958/2024 ' PANDA 05 : :
6-RECEIPT SHOWING SERV.COPY TO
157 |D- ADV 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/13075/2024 : 05

POSTAL RECEIPT NOT LEGIBLE




158

D-WP(C)/14631/2024

JYOTIRMAY
GUPTA

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

159

D-WP(C)/15130/2024

RANIJIT SAMAL

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

1. heba fee rs. 50/- is wanting 2. page no 9 is not
neat and legible

160

D-WP(C)/15143/2024

PRABHU
PRASANNA
BEHERA

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

161

D-
ABLAPL/9800/2024

ASUTOSH ROUT

2024-04-
05

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

1. Authorization to swear affidavit on behalf of
other petitioner not furnished. 2. page no.21 not
neat and legible.

162

D-WP(C)/12911/2024

ARUN KUMAR
PATRA

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.

163

D-BLAPL/9900/2024

ARUN KUMAR
PATRA

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

164

D-BLAPL/9920/2024

KHUSBU
PANIGRAHI

2024-04-
05

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Occupation not mentioned in the affidavit.

165

D-
ABLAPL/9971/2024

AMULYA RATNA
PANDA

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

page nos. 10, 11 are not neat legible

166

D-WP(C)/13908/2024

MAHENDRA
KUMAR SAHOO

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

PAGE 56,57,60 NOT LEGIBLE

167

D-WP(C)/12652/2024

GOPAL KRUSHNA
NANDA

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE




APPEARING IN THE
PETITION/APPEAL/APPLICATION

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04-
168 | ONTC/13756/2004 |ADY- 05 AG/CG/IT/CT/ETC.NOT FILED.
o D SANTOSH KUMAR 202604 £ RECTIER SHOWING SERYCOPY 1O
ABLAPL/9763/2024 [MAHANTY 05 : :
6-RECEIPT SHOWING SERV.COPY TO
170  |D-WP(C)/14183/2024 AKSHAYA KUMAR [2024-04- AG/CG/IT/CT/ETC.NOT FILED.
SAHOO 05
6-RECEIPT SHOWING SERV.COPY TO
171  |D-WP(C)/14783/2024 NEELAKANTHA 12024-04- AG/CG/IT/CT/ETC.NOT FILED.
PANDA 05
2024.04. 6-RECEIPT SHOWING SERV.COPY TO
172 |D-WP(C)/15001/2024 RANJIT SAMAL | AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
173 |D-WP(C)/12510/2024 Jséll\?jm BHUSAN (2)(5)24'04' SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
ER.DEBASHISHA [2024-04- [12-ASSESMENT SLIP NOT FILLED-IN
174 |D-WP(C)/12316/2024 ;7 5 . PROPERLY.
ANNX 9 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
AYODHYANATH  12004-04. AG/CG/NT/CT/ETC.NOT FILED.
175 |D-WP(C)/12152/2024/ i o .
OP NO. 1 AND 2 IN COURT BELOW HAVE
NOT BEEN MADE PARTIES IN C.T
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
176 ]c)E)NTc 104972004 |ADY (2)(5’24'04' 1. ADRESS OF THE PETNR. IN AFFIDAVIT
DOES NOT TALLY WITH THE CAUSE TITLE.
2. OCCUPATION OF THE DEPONENT/
PETNR. NOT STATED IN AFFIDAVIT.
177 D PABITRA KUMAR [2024-04- VERNACULAR FURNISHED IN IA NOT
MACA/12500/2024 |[NAYAK 05 GIVEN
D. 2024.04. 6-RECEIPT SHOWING SERV.COPY TO
178 | CONTC/112112004 | APY 05 AG/CG/IT/CT/ETC.NOT FILED.
o D PRAKASH KUMAR 202601 SR ECEITE SHOWING SERYCOPVTO
CRLMP/9893/2024 |BEURA 05 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
SIDHESWAR 2024-04- NOT FILED.

180

D-WP(C)/12650/2024

MALLIK

05

DATE MENTIONED IN ANNEX 4 DOES NOT
TALLY WITH AVERMENT OF WP AND
INDEX




6-RECEIPT SHOWING SERV.COPY TO

181 |D-WP(C)/15186/2024/ GOPINATH SETHI (2)(5’24'04' AG/CG/IT/CT/ETC.NOT FILED.
502404 |6-RECEIPT SHOWING SERV.COPY TO
182 |D-BLAPL/9906/2024 ABHAS MOHANTY |- . AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
D- SAMBEET 2024-04-
183 | CRLMP/9860/2024 |PATTANAYAK 05 TRANSLATED COPY NOT FILED
1.PRESENT ADDRESS OF THE PETNR NOT
GIVEN IN C.T
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
184 |D-WP(C)/12901/2024 E%?\}[{EEEKY AK (2)(5)24'04' NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
PAGE 13 TO 18 AND 32 NOT NEAT AND
LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
s D - 5024-04. |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/12010/2024 05 OCCUPATION OF DEPONENT NOT STATED
IN AFFIDAVIT
6-RECEIPT SHOWING SERV.COPY TO
6 D TIRTH KUMAR  2024-04. AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/9825/2024 SAHU 0 OHCBAM Welfare fee of Rs.50/-not paid on
V.nama.
SACHIDANANDA |2024-04. [24-LIMITATION NOT IN TIME / EXPIRED.
187 |D-RSA/11997/2024 | 1100 05
1.DELAY OF 12 DAYS
6-RECEIPT SHOWING SERV.COPY TO
JYOTIRMAY 2024-04-
188 |D-WP(C)/13041/2024| - o 05 AG/CG/IT/CT/ETC.NOT FILED.
189 |D-WP(C)/15019/2024/RAJJEET ROY (2)(5’24'04' LEGIBLE COPY OF PAGE 14,15 NOT FILED
100 |D- SANDHYARANI  2024-04- [0t o o OTFILED,
CONTC/10732/2024 |PANI 05 : :
o1 [D- SANTOSH KUMAR 2024-04- [0\ 20l o O R ED,
ABLAPL/9765/2024 |MAHANTY 05 : :
502404 |6-RECEIPT SHOWING SERV.COPY TO
192 |D-WP(C)/12073/2024/SRIDHAR RATH |- AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SANTOSH KUMAR [2024-04-
193 |D-WP(C)/12580/2024 7 - iry 05 AG/CG/IT/CT/ETC.NOT FILED.
D. 502404 |6-RECEIPT SHOWING SERV.COPY TO
194 ADV. AG/CG/IT/CT/ETC.NOT FILED.

CONTC/13767/2024

05




6-RECEIPT SHOWING SERV.COPY TO

D- UDIT RANJAN 2024-04-
195 |\ BLAPL/9826/2024 |JENA 05 AG/CG/IT/CT/ETC.NOT FILED.
2024.04. 6-RECEIPT SHOWING SERV.COPY TO
196 |D-WP(C)/13432/2024/ GOPINATH PANDA |/ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
197 D SIDDHARTH 2024-04- [FURNISHED/INCORRECTLY MENTIONED
ABLAPL/9864/2024 |GOUTAM DAS 05 11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
Page no.11 not neat and legible.
23-NOMENCLATURE NOT CORRECTLY
D- 2024-04- [FURNISHED .
198 \WpCRL/9448/2024 [H-VBRKDORA o5
THIS MAY BE REGISTERED AS CRLMP
D. 202404 6-RECEIPT SHOWING SERV.COPY TO
199 | ONTC/10939/2004 |ADY- 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
200 - KSHIROD KUMAR 202404 [AG/CGNT/CT/ETC.NOT FILED.
CRIMC/5153/2024 |SAHOO 0 PROVISION OF LAW NOT FURNISHED IN
LA.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
501 P JAYADEBA 2024-04-
CRLMP/9830/2024 |BEHERA 05 1.0CCUPATION NOT GIVEN IN AFFIDAVIT
2.ANNX 1 NOT ATTESTED 3.PRAYER MADE
AT PAGE 6 NOT SIGNED BY ADVOCATE
D. 2024.04. 6-RECEIPT SHOWING SERV.COPY TO
202 | SoNTC/11373/2004 APV 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
203  |D-WP(C)/14606/2024 DILIP KUMAR 2024-04- 1\ G/CG/IT/CT/ETC.NOT FILED.
SAHU 05
6-RECEIPT SHOWING SERV.COPY TO
204 |D-WP(C)/13596/2024 giI_SIOK KUMAR (2)(5)24'04' AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
205 |P- SANJIB KUMAR  2024-04- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/9863/2024 |BHANJADEO 05 AG/CG/IT/CT/ETC.NOT FILED.
D. 202404 6-RECEIPT SHOWING SERV.COPY TO
206 | CONTC/13065/2004 |SAIBRATARATH [0/ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
SUSHREE 202404 | 29-NAME OF THE FILING ADVOCATE NOT
207 |D-WP(C)/14907/2024|SENAPATI IN CAPITAL LETTERS/ENROLMENT

MOHAPATRA

05

NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04-
208 | CONTC/10933/2004 APV 05 AG/CG/IT/CT/ETC.NOT FILED.
D. 2024.04. 6-RECEIPT SHOWING SERV.COPY TO
209 | CONTC/11760/2024 | APV- 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SASWATI 2024-04-
210 |D-WP(C)/12875/2024| ) S\ A TR A 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
211 |D-WP(C)/12346/2024 giI_SIOK KUMAR (2)(5)24'04' AG/CG/IT/CT/ETC.NOT FILED.
5-SECOND COPY OF PETITION NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
KALPATARU 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
212 |D-CRLA/9529/2024 | 'rorrp' s .
1. AFFIDAVIT IN BOTH IA NOT PROPER 2.
GOOD GROUND CERT NOT FURNISHED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BISWAJIT RANJAN [2024-04- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
213 |D-BLAPL/9946/2024 | 0 oy Ty . NOT FILED.
page8tolSnot neat.
s SIBANARAYAN  2024-04- (L0 o T ETCNOT FILED,
CRLMC/8641/2024 |BISWAL 05 : :
6-RECEIPT SHOWING SERV.COPY TO
215 |D-WP(C)/14929/2024 PRAVATKUMAR 2024-04- 1\ ¢/ G/IT/CT/ETC.NOT FILED.
PANDA 05
- ACHYUTANANDA 202001 § ECETE SHOWING SERY COPYTO
CRLMC/8670/2024 |PATTANAIK 05 : :
2024.04. 6-RECEIPT SHOWING SERV.COPY TO
217 |D-WP(C)/15007/2024 RANJIT SAMAL |/ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
DURGESH 2024-04- ’
218 |D-WP(C)/12660/2024| 1 b AV AN RATH 105 NOT FILED.
NEAT LEGIBLE COPY OF PAGE
30,31,37,38,39,40 TO BE FILED
29 ASISHKUMAR 202404 ({60 umien ETO NOT FILED.
CRLMP/9793/2024 |RAY 05 : :
D. 2024.04. 6-RECEIPT SHOWING SERV.COPY TO
220 | SONTC/11210/2004 |APY 05 AG/CG/IT/CT/ETC.NOT FILED.
202404 6-RECEIPT SHOWING SERV.COPY TO
221 |D-WP(C)/12157/2024 DEBASISH HAZRA |/ AG/CG/IT/CT/ETC.NOT FILED.
222 |D-WP(C)/12914/2024DR. JITENDRA 2024-04- |6-RECEIPT SHOWING SERV.COPY TO

KUMAR LENKA

05

AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE




APPEARING IN THE
PETITION/APPEAL/APPLICATION

6-RECEIPT SHOWING SERV.COPY TO

SUKANTA KUMAR [2024-04-
223 |D-WP(C)/11980/2024| 'y 1o 2 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
224 |D-WP(C)/13598/2024 giI_SIOK KUMAR (2)(5)24'04' AG/CG/IT/CT/ETC.NOT FILED.
D. DHIRENDRA 202404 6-RECEIPT SHOWING SERV.COPY TO
225 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/9082/2024 |\ or barp A 05
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR  [2024-04-
226 |D-WP(C)/13202/2024| 0 S\ bare o 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7 |P- ARUPANANDA 2024-04-
CRLMP/9925/2024 |GOSWAMY 05 1.0OCCUPATION OF DEPONENT NOT GIVEN
IN AFFIDAVIT 2.FIR MARKED IN ANNX 2
BUT MENTIONED IN ANNX 1 AT PAGE 11
6-RECEIPT SHOWING SERV.COPY TO
228 |D-BLAPL/9937/2024 DIPTIREKHA 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
NANDA 05
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9 |P- DEEPAK KUMAR  [2024-04- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/9796/2024 |DAS 05 NOT FILED.
page no. 19 not neat and legible.
D. 2024.04. 6-RECEIPT SHOWING SERV.COPY TO
230 | CONTC/12450/2004 |ADV: 05 AG/CG/IT/CT/ETC.NOT FILED.
i o SANTOSH KUMAR 202604 £ RECTIER SHOWING SERY COPY 1O
ABLAPL/9766/2024 [MAHANTY 05 : :
2024.04. | |6-PETITION/APPEAL NOT IN TIME
232 |D-WA/13837/2024 |SOUMYA MISHRA |/
DEALAY OF 11 DAYS
»s |P- BIBHUTI RANIAN 2024-04- 06 O o T FILED,
CRLMC/9799/2024 MOHANTY 05 : :
2 |P- AKSHAYA KUMAR 2024-04- (0600t 0 L ED,
ABLAPL/9952/2024 |[SAHOO 05 : :
1. PROVISION OF LAW BE CORRECTED
DURGA ~024-04. /AFTER CONVERSION 2. GOOD GROUND
235 |D-CRLA/9557/2024 |50\ ¢ A \NA MISRA 05 CERTIFICATE AND BEING AGGRIEVED NOT
GIVEN 3. SYNOPSIS DATE CHART NOT
FILED
236 |- AUROBINDA  2024-04- (L 0t B FILED,
CONTC/11201/2024 |SAHOO 05 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
237 D-WR(C)/14950/2024 SATYAJIT 2024-04- |7-VAKALATNAMA NOT PROPERLY

PATTANAIK

05

STAMPED,EXECUTED,ACCEPTED.

HCBA RS. 50/- NOT PAID




238

D-BLAPL/9947/2024

INYANANANDA
PANDA

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

pagel2not neat.

239

D-
ABLAPL/9808/2024

BINI MISHRA

2024-04-
05

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

1. Authorization to swear affidavit on behalf of
another petitioner not furnished. 2.Petitioner no.2
not executant in V.Nama.

240

D-WP(C)/11984/2024

KUNAL KUMAR
SWAIN

2024-04-
05

3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

NEAT LEGIBLE COPY OF PAGE 27 TO BE
FILED

241

D-
ABLAPL/9795/2024

MIHIR KANTA
RATH

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

page n0.9 not neat and legible.

242

D-
ABLAPL/9827/2024

ABHAS MOHANTY

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Page 11 not neat

243

D-
ABLAPL/9759/2024

SANTOSH KUMAR
MAHANTY

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

page10tol3not neat.

244

D-
CONTC/14448/2024

ADV

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

245

D-
ABLAPL/9846/2024

TUKUNA KUMAR
MISHRA

2024-04-
05

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.Name of the Father of the Deponent on affidavit
not tally with cause title.2. Page no.12 not neat
and legible.3 OHCBAM Welfare fee of Rs.50/-
not paid on V.nama.

246

D-WP(C)/14966/2024

ARUN KUMAR
PATRA

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

247

D-BLAPL/9902/2024

BISWABHUSAN
DAS

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Page no 12, 13 not neat and legible.




6-RECEIPT SHOWING SERV.COPY TO

248  |D-WP(C)/14601/2024 DILIP KUMAR 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
SAHU 05
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
249  |D-WP(C)/12506/2024 éi%%ISTHIR (2)(5)24'04' LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
15y D- DEBADATTA 202404 AG/CGIT/CT/ETC.NOT FILED.
ABLAPL/9839/2024 IMOHANTY 05 Ocupatition not furnished in affidavit and
paragraphs of the petition not tally with
declaratition of affidavit.
6-RECEIPT SHOWING SERV.COPY TO
BHARAT BHUSAN [2024-04-
251 |D-CRLA/9822/2024 |5 tims s 05 AG/CG/IT/CT/ETC.NOT FILED.
o D SANTOSH KUMAR 202404 - RECEIFT SHOWING SERYCOPY T0
ABLAPL/9761/2024 [MAHANTY 05 : :
6-RECEIPT SHOWING SERV.COPY TO
253 |D-WP(C)/14608/2024 AUROBINDA 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
SAHOO 05
6-RECEIPT SHOWING SERV.COPY TO
SUBASH AG/CG/IT/CT/ETC.NOT FILED.
2024-04- |19-UNDERTAKING FOR NON FILING OF
254  |D-WP(C)/13370/2024/ CHANDRA
SATPATHY 05 TRANSLATED COPY NOT FILED
1.AFFIDAVIT NOT IN PROPER FORMAT
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
255  [D-WP(C)/12647/2024 EQI;II{IIB KUMAR (2)(5)24'04' NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
11-NEAT,LEGIBLE ATTESTED ANNEXURES
ANJAN KUMAR  [2024-04- [NOT FILED.
256 |D-WP(C)/15046/2024| b ¢y .
PAGE 14 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
TAPAN KU. JENA [2024-04- NUMBER NOT INDICATED WHEREVER
257 |D-WP(C)/12068/2024/¢ \ \ 1 A NTA 05 SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
LAA WELFARE FEE OF RS 10 /- TO BE PAID
6-RECEIPT SHOWING SERV.COPY TO
258  |D-WP(C)/13043/2024 JYOTIRMAY 2024-04- |\ G/CG/IT/CT/ETC.NOT FILED.

GUPTA

05




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER

D- SUSHANTA 2024-04-
259 SIGNATURE OF SUCH ADVOCATE
CRLMC/9399/2024 |HARICHANDAN |05 APPEARING IN THE
PETITION/APPEAL/APPLICATION
COPY OF ORDER DATED 4.4.22 PASSED IN
CRLMC 819/22 NOT FILED
20 |- SANJIB KUMAR  2004-04- ("0 ot o n S e E
ABLAPL/9858/2024 BHANJADEO 05 ) )
2024-04- 6-RECEIPT SHOWING SERV.COPY TO
261 |D-WP(C)/15011/2024 RANJIT SAMAL 05 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
262 D- SAROJ KUMAR 2024-04- [NOT FILED.
ABLAPL/9791/2024 |PADHY 05 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1. occupation not furnished in the affidavit .2.
Side of the page no. 16 not neat and legible
LAXMAN 2024-04- |4-AFFIDAVIT/VERIFICATION NOT PROPER.
263 |D-WP(C)/14040/2024 PRADHAN 05
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
» D- KHAGESWAR 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/9895/2024  BEHERA 05 1. Authorization to swear affidavit on behalf of
other petitioner not furnished in declaration. 2. As
per index annex.s. 2,3 not marked.
6-RECEIPT SHOWING SERV.COPY TO
D- DEEPALI 2024-04-
265 CRLMC/9056/2024 | MALAPATRA 05 AG/CG/IT/CT/ETC.NOT FILED.
2024-04- 6-RECEIPT SHOWING SERV.COPY TO
266 |D-BLAPL/9932/2024 |ARIJEET MISHRA 05 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
267 ZBL APL/9784/2004 gﬁgg&‘?}l (2)(5)24'04' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
occupation not furnished in the affidavit .
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
268 CONTC/11322/2024 ADV. 05 AG/CG/IT/CT/ETC.NOT FILED.
29 |- SANJIB KUMAR  2004-04- ("0t v Sl e E
CRLMP/9741/2024 |BHANJADEO 05 ) )
270 |D- SOUMYA DEV RAY [2024-04- [4-AFFIDAVIT/VERIFICATION NOT PROPER.
ABLAPL/9798/2024 05 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.




7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

1. Year of I.C.C.Case not correct in
synopsis,petition pageno.3 para.l. 2.paragraphs of
the petition not correct in declaration.3.Age of the
petitioners not furnished in V.Nama.

6-RECEIPT SHOWING SERV.COPY TO

SIDHARTH 2024-04-

271 |D-WP(C)/13044/2024 PRASAD DAS 05 AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF TRIAL/APPELLATE

279 |D-CMP/14674/2004 DEBA KUMAR 2024-04- |COURT ORDER NOT FILED

RATH 05
1.PAGE 51 AND 52 NOT LEGIBLE
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

273 D- DIBYA PRAKASH |2024-04- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/9992/2024 |MISHRA 05
. Court fee of Rs.6/-not paid on the petition.2.
Page nos.22 to 25 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO

SUBHADUTTA 2024-04-

274 |D-WP(C)/12784/2024 ROUTRAY 05 AG/CG/IT/CT/ETC.NOT FILED.

2024-04- PUT UP FOR FURTHER S.R AFTER PROPER

275 |D-WP(C)/15087/2024|SAIBRATA RATH 05 PAGINATION OF INDEX
6-RECEIPT SHOWING SERV.COPY TO

D- AKSHAYA KUMAR 2024-04- AG/CG/IT/CT/ETC.NOT FILED.

276 | ABLAPL/9852/2024 |BISOI 05 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

277 [ SOUMYA DEV RAY|2024-04-

ABLAPL/9794/2024 05 1. Name of the P.S. not furnished in the synopsis
and body of the petition also prayer .2.Declaration
regarding swear affidavit on behalf of other
petitioner not tally with cause title.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

2024-04- |[11-NEAT,LEGIBLE ATTESTED ANNEXURES

278 |D-WP(C)/12873/2024|SASMITA MISHRA 05 NOT FILED.

PAGE 11 TO 15, 17 NOT LEGIBLE
MAHESWAR 2024-04-

279 |D-RSA/13330/2024 MOHANTY 05 RS 50 /- HOLOGRAM NOT FILED

6-RECEIPT SHOWING SERV.COPY TO
2024-04- AG/CG/IT/CT/ETC.NOT FILED.

280 |D-WP(C)/13046/2024/BIJAY PANDA 05
RS 2 /- TO BE PAID FOR ADVOCATE CLERK
WELFARE FUND IN VNAMA
6-RECEIPT SHOWING SERV.COPY TO

DWARIKA 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
281 |D-WP(C)/12787/2024/PRASAD 05 19-UNDERTAKING FOR NON FILING OF
MOHANTY TRANSLATED COPY NOT FILED

282 |D- ASHISH KUMAR  |2024-04- 3-AUTHENTICATION FEE IS DEFICIENT.

CRLMC/8617/2024 MOHANTY 05 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.




25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

1.DEFICIT AUTHENTICATION FEE OF RS
1.10 /- NOT FILED

283

D-WP(C)/14649/2024

DAYANIDHI
MISHRA

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

284

D-
ABLAPL/9772/2024

RUDRA NARAYAN
PARIJA

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

285

D-
CONTC/11199/2024

ADV

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

CAUSE TITLE OF THE WP NOT FILED

286

D-
CONTC/10755/2024

ADV.

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

287

D-
CONTC/13706/2024

SAIBRATA RATH

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

ANNX 3 PAGE 19 ,NEAT LEGIBLE COPY TO
BE FILED

288

D-BLAPL/9911/2024

JAYADEBA
BEHERA

2024-04-
05

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Occupation not mentioned in the affidavit.

289

D-WP(C)/12625/2024

BRAJA MOHAN
SARANGI

2024-04-
05

7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
15-ALL PAPERS NOT PROPERLY SIGNED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

1. LAA STAMP RS. 10/- AND HOLOGRAM RS.
50/- NOT PAID 2. SYNOPSIS AND DATE
CHART ARE NOT ALPHABETICALLY PAGE
MARKED AND ALSO NOT MARKED IN
INDEX

290

D-
ABLAPL/9801/2024

RAMESH
CHANDRA SWAIN

2024-04-
05

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

Age of the petitioner not furnished in V.Nama.




6-RECEIPT SHOWING SERV.COPY TO

91 |P- AKSHAYA KUMAR [2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/9832/2024 |[SAHOO 05
Page nos 12 to 17 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29, D- SANJIB KUMAR  |024-04. #6¥%?E%§GIBLE ATTESTED ANNEXURES
ABLAPL/9859/2024 [BHANJADEO 05 :
page27not neat 2. Petition not correctly addressed
to Honble Court
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
SUBHENDU 2024-04- ADVOCATES NOT INDICATED
293 |D-WP(C)/12902/2024/ 1\ AR NAYAK 05 29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
1.PAGE 13 TO 21 NOT NEAT AND LEGIBLE
D. 2024.04. 6-RECEIPT SHOWING SERV.COPY TO
294 | CONTC/13762/2004 |ADV: 05 AG/CG/IT/CT/ETC.NOT FILED.
202404 6-RECEIPT SHOWING SERV.COPY TO
295 |D-WP(C)/15005/2024 RANJIT SAMAL |/ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
296 |D-FAO/8781/2024 PRATAP KUMAR  12024-04- AG/CG/IT/CT/ETC.NOT FILED.
BEHERA 05
ABLAPL/9960/2024 [PANDA 05 : :
6-RECEIPT SHOWING SERV.COPY TO
298  |D-WP(C)/14186/2024 ARSHAYA KUMAR 2024-04- 1\ ) G/1T/CT/ETC.NOT FILED.
SAHOO 05
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
299 ZBL APL/9904/2004 gfgv ABHUSAN (2)(5)24'04' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
w0 SUNILKUMAR 20204 £ RECTIER SHOWING SERY COPY 10
ABLAPL/9845/2024 [PANDA 05 : :
6-RECEIPT SHOWING SERV.COPY TO
MANMAYA 2024-04-
301 |D-WP(C)/15199/2024| /142 D ASH 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D. 202404 [AG/CGIT/CT/ETC.NOT FILED.
302 | BLAPL/9850/2004 PAYDEEP PAL 05 19-UNDERTAKING FOR NON FILING OF

TRANSLATED COPY NOT FILED




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04-
303 | CONTC/13060/2004 |ADV: 05 AG/CG/IT/CT/ETC.NOT FILED.
PRASANTA 202404 6-RECEIPT SHOWING SERV.COPY TO
304 |D-WP(C)/12845/2024 KUMAR 05 AG/CG/IT/CT/ETC.NOT FILED.
SATAPATHY
6-RECEIPT SHOWING SERV.COPY TO
305 |D-WP(C)/12130/2024 E\IgENDU KUMAR (2)(5)24'04' AG/CG/IT/CT/ETC.NOT FILED.
SUBASH 2024.04. 6-RECEIPT SHOWING SERV.COPY TO
306 |D-WP(C)/14836/2024/ CHANDRA 05 AG/CG/IT/CT/ETC.NOT FILED.
PUSPALAKA
6-RECEIPT SHOWING SERV.COPY TO
BANSHIDHAR 2024-04-
307 |D-WA/13333/2024 |\ A pATHY 05 AG/CG/IT/CT/ETC.NOT FILED.
D. 2024.04. 6-RECEIPT SHOWING SERV.COPY TO
308 | CONTC/11193/2004 APV 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
309 |D-WP(C)/14931/2024 PRAVATKUMAR  12024-04- AG/CG/IT/CT/ETC.NOT FILED.
PANDA 05
6-RECEIPT SHOWING SERV.COPY TO
SANTOSH KUMAR 1024-04. [AG/CG/IT/CT/ETC.NOT FILED.
310 |D-WP(C)/13332/2024| 0y 1 .
NEAT LEGIBLE COPY OF PAGE 51 TO 53 TO
BE FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
311  |D-WP(C)/11966/2024 %gg&NANDA (2)(5)24'04' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
D. 2024.04. 6-RECEIPT SHOWING SERV.COPY TO
312 | BLAPL/9930/2004 BAMADEV BARAL| AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
513 P KABIR KUMAR  [2024-04- [19-UNDERTAKING FOR NON FILING OF
ABLAPL/9776/2024 |JENA 05 TRANSLATED COPY NOT FILED
Name of petitioner and opp.party not mentioned
in V.nama.Page no.14 not neat.
5-SECOND COPY OF PETITION NOT FILED.
LAXMINARAYAN [2024-04- |6-RECEIPT SHOWING SERV.COPY TO
314 D-WP(C)/13401/2024)p  rpy. 05 AG/CG/IT/CT/ETC.NOT FILED.
35 D- SIDDHARTH 202404 0 8 O o PR ED,
CRLMP/9736/2024 |GOUTAM DAS 05 : :
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DEFECTIVE REPORT OF 05-04-2024 (CASES FILED

BEFORE 2024)
] Filing Case Advocate for aDsefzc:s
no. || Number || Number Petioner/Caveator b

S.R.






